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O.A. NO. 1858 of 1998

Dem, dated ms tte 23rd September, >9.8
HOH-BtE .R. S.R. AOIGE. VICE CHMR.AN (A,

r

Shri Bilio Singh,
q/o Shri Sanwal Ram,
R^o ?in. & P-o- =
Dist. Hissar,
Haryana.

(By Advocate: Shri Yogesh Sharma)
Versus

1. Union of India through
the General Manager,
Northern Railway,
Baroda House, New,Delhi.

7  Thp Divl. Railway Manager,
'  Northern Railway, Delhi Div., ̂

New Delhi.

applic

,  ■ responde

ty,

ant

nts

■  By Hon' ble_...!!lr

ORDER__iQr al.l

.  c R Adlae. .ace_ChajJia3I)-4-Ai

Applicant seeke reengagement as casual
labourer In preference to juniors and outsider.,
and for inclusion of his name in

as per his seniority.

the LCI Register

I  have heard applicant's counsel Shri

Yoge.sh Sharma.

3^ - Shri Sharma states that applicant
representation dated 31.10-97 (Ann. 9)
remain undisposed of by respondents as yet.
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If so, this O.A. 10 disposed of with a
Lectloh to oespohdents to dispose of appUoaht .
aforesaid represehtatlon dated 31.10.97 in
aooordance with rules and Ihstructlohs Oh the
subleot\nder Intl^atloh to appllcant_ within three

the date of receipt of a copy of thismonths from the date

order. Wo costs.

(S.R.'Adige)
Vice Chairman '(A)
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